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FANNEXURE- I  

DETAILS OF MINES AT GADAG DISTRICT 

01. Hesaruru Sand Mining Block -3 

Name of the Block Hesaruru Sand Mining- Block 3 
Name of the lessee Venkangouda S Patil 
Name of the river Tungabhadra River 
Date of EC granted EC No. DEIAA(3)25 MIN (S) 2017/ dt. 30.12.2017 (13.06.2017) 
Geo-Co-ordinates 1. 15 º8’ 23.56” N , 75º56’ 26.57” E 

2. 15 º8’ 20.02” N , 75º56’ 25.74” E 
3. 15 º8’ 16.14” N , 75º56’ 39.96” E 
4. 15 º8’ 19.65” N , 75º56’ 40.76” E 

Permitted Quantity in 
MTPA 

21780 

Total area 12 Acres (i.e 4.85 Ha) 
Depth for mining 
allowed. 

1.5 m 
 

Type of mining Semi Mechanised 
 

As informed by DMG, Gadag, the mining activities is allowed only during November to May end, 

which is usually a dry season which is as per “Sustainable sand mining guidelines-2016”. 

Further, mining activities is allowed only from 6.00 AM to 6.00 PM. The details on year-wise quantity 

of sand mined since from the grant of EC is given in table below: 

Quantity of sand mined since 13th June, 2017 (year-wise)  

2017-18 
(in MTPA) 

2018-19 
(in MTPA) 

2019-20  
(in MTPA) 

2020-21 
(Upto 
November, 
2020) 
(in MTPA) 

Total quantity mined (in 
MT) 

0 0 5880 0 5880 
Observations: 

• From the above table, it is inferred that the sand is mined by the lessee within the permitted 

quantity.  

• The Committee has noted from the Google earth imageries that above said mine has 

commenced their mining activity only after the grant of EC.   

• The lessee has displayed EC details at their stock yard. 

2.0 Shirol Sand- Block 1 

Name of the Block Shirol Sand- Block 1 
Name of the lessee Ramesh.D.Rangappanavar Bingadakatti 
Name of the river Malaprabha River 
Date of EC granted EC No. DEIAA(3) 28 MIN (S) 2017 dt. 30.12.2017 (13.06.2017) 
Geo-Co-ordinates • 15 º50’ 06.68” N , 75º32’ 33.57” E 

• 15 º50’ 08.22” N , 75º32’ 33.76” E 

• 15 º50’ 08.51” N , 75º32’ 47.56” E 

• 15 º50’ 06.90” N , 75º32’ 47.29” E 
Permitted Quantity in 
MTPA 

40,000 

Total area 5 Acres (i.e 2.023 Ha) 
Depth for mining 
allowed. 

1 m 
 

Type of mining Semi mechanized 
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As informed by DMG, Gadag, the mining activities is allowed only during November to May end, 

which is usually a dry season which is as per “Sustainable sand mining guidelines-2016”. 

Further, mining activities is allowed only from 6.00 AM to 6.00 PM. The details on year-wise quantity 

of sand mined since from the grant of EC is given in table below: 

Quantity of sand mined since 13th June, 2017 (year-wise)  

2017-18 
(in MTPA) 

2018-19 
(in MTPA) 

2019-20  
(in MTPA) 

2020-21 
(upto Nov-
2020 
(in MTPA) 

Total quantity mined (in 
MT) 

19790.12 10465.69 0 0 30255.71 
 

Observations: 

• From the above table, it is inferred that the sand is mined by the lessee within the permitted 

quantity.  

• The Committee has noted from the Google earth imageries that above said mine has 

commenced their mining activity only after the grant of EC.   

• The lessee has also displayed EC details at their stock yard. 

• No violations of EC conditions observed. 

03. Hesaruru Sand Mining- Block 4 

Name of the Block Hesaruru Sand Mining- Block 4 
Name of the lessee Jahiruddin Mulla  
Name of the river Tungabhadra River 
Date of EC granted EC No.DEIAA(3) 06 MIN (S) 2017 dt. 30.12.2017 

(13.06.2017) 
Geo-Co-ordinates • 15 º8’ 18.95” N , 75º56’ 40.81” E 

• 15 º8’ 16.11” N , 75º56’ 40.10” E 

• 15 º8’ 13.70” N , 75º56’ 47.84” E 

• 15 º8’ 12.67” N , 75º56’ 57.53” E 

• 15 º8’ 15.47” N , 75º56’ 58.24” E 

• 15 º8’ 16.56” N , 75º56’ 48.39” E 
Permitted Quantity in MTPA 21708 
Total area 12 Acres (i.e 4.85 Ha) 
Depth for mining allowed. 1.5m 

 
Type of mining Semi mechanized 
 

As informed by DMG, Gadag, the mining activities is allowed only during November to May end, 

which is usually a dry season which is as per “Sustainable sand mining guidelines-2016. 

Further, mining activities is allowed only from 6.00 AM to 6.00 PM. The details on year-wise quantity 

of sand mined since from the grant of EC is given in table below: 

Quantity of sand mined since 13th June, 2017 (year-wise)  

2017-18 
(in MTPA) 

2018-19 
(in MTPA) 

2019-20  
(in MTPA) 

2020-21 
(upto Nov, 
2020 
(in MTPA) 

Total quantity mined (in 
MT) 

5612.08 7240.15 7490.34 4383.03 24725.6 MT 
 

Observations: 

• From the above table, it is inferred that the sand is mined by the lessee within the permitted 

quantity.  
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• The first EC was granted to the lessee on 13th June, 2017 for manual method of mining and 

later same was amended by EC dt. 30th December, 2017 for semi-mechanized method. 

• The Committee has noted from the Google earth imageries that above said mine has 

commenced their mining activity only after the grant of EC.   

• The lessee has displayed EC details at their stock yard. 

• The lessee has constructed temporary road in the river and excavation by using Hitachi which 

is against the EC conditions. Therefore, penalty of Rs. 5,02,200/- has been imposed & 

recovered by DMG, Gadag  

04. Holeitagi Sand Mining- Block 1 

Name of the Block Holeitagi Sand Mining- Block 1 
Name of the lessee Ashok F Halleppanavar  
Name of the river Tungabhadra River 
Date of EC granted EC No.DEIAA(3) 01 MIN (S) 2017 dt. 30.12.2017 (13.06.2017) 
Geo-Co-ordinates • 14º56’ 44.38” N , 75º44’ 25.13” E 

• 14 º56’ 39.72” N , 75º44’ 26.67” E 

• 14 º56’ 38.05” N , 75º44’ 16.09” E 

• 14 º56’ 42.70” N , 75º44’ 14.48” E 
Permitted Quantity in 
MTPA 

15000 

Total area 12 Acres (i.e 4.85 Ha) 
Depth for mining 
allowed. 

1.5m 
 

Type of mining Semi mechanized 
 

As informed by DMG, Gadag, the mining activities is allowed only during November to May end, 

which is usually a dry season which is as per “Sustainable sand mining guidelines-2016. 

Further, mining activities is allowed only from 6.00 AM to 6.00 PM. The details on year-wise quantity 

of sand mined since from the grant of EC is given in table below: 

Quantity of sand mined since 13th June, 2017 (year-wise)  

2017-18 
(in MTPA) 

2018-19 
(in MTPA) 

2019-20  
(in MTPA) 

2020-21 
(Upto Nov, 
2020 
(in MTPA) 

Total quantity mined (in 
MT) 

13712.69 1524.34 7480.62 0 22717.65 
 

Observations: 

1. From the above table, it is inferred that the sand is mined by the lessee within the permitted 

quantity.  

2. The first EC was granted to the lessee on 13th June, 2017 for manual method of mining and 

later same was amended by EC dt. 30th December, 2017 for semi-mechanized method. 

3. The Committee has noted from the Google earth imageries that above said mine has 

commenced their mining activity only after the grant of EC.   

4. The lessee has also displayed EC details at their stock yard. 

5. No violations of EC conditions are observed by the committee.  
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05. Shingataloor Sand Mining- Block 7 

Name of the Block Shingataloor Sand Mining- Block 7 
Name of the lessee Sujata Ningappa Doddamani  
Name of the river Tungabhadra River 
Date of EC granted EC No.DEIAA(3) 08 MIN (S) 2017 dt. 30.12.2017 (13.06.2017) 
Geo-Co-ordinates • 15º 04’ 36.63” N , 75º54’ 27.45” E 

• 15 º04’ 37.44” N , 75º54’ 31.59” E 

• 15 º04’ 49.03” N , 75º54’ 27.64” E 

• 15 º04’ 48.06” N , 75º54’ 23.44” E 
Permitted Quantity in 
MTPA 

21820.50 

Total area 12 Acres (i.e 4.85 Ha) 
Depth for mining 
allowed. 

1.5m 
 

Type of mining Semi mechanized 
 

As informed by DMG, Gadag, the mining activities is allowed only during November to May end, 

which is usually a dry season which is as per “Sustainable sand mining guidelines-2016”. 

Further, mining activities is allowed only from 6.00 AM to 6.00 PM. The details on year-wise quantity 

of sand mined since from the grant of EC is given in table below: 

Quantity of sand mined since 13th June, 2017 (year-wise)  

2017-18 
(in MTPA) 

2018-19 
(in MTPA) 

2019-20  
(in MTPA) 

2020-21 
(upto Nov-
2020 
(in MTPA) 

Total quantity mined (in 
MT) 

0 12376.48 5461.63 4493.16 22331.27 
 

Observations: 

• From the above table, it is inferred that the sand is mined by the lessee within the permitted 

quantity.  

• The first EC was granted to the lessee on 13th June, 2017 for manual method of mining and 

later same was amended by EC dt. 30th December, 2017 for semi-mechanized method. 

• The Committee has noted from the Google earth imageries that above said mine has 

commenced their mining activity only after the grant of EC.   

• The lessee has displayed EC details at their stock yard. 

• No violations of EC conditions are observed by the committee.  

06. Gangapur Sand Mining- Block 1 

Name of the Block Gangapur Sand Mining- Block 1 
Name of the lessee Fakiragouda Hireninganagoudra  
Name of the river Tungabhadra River 
Date of EC granted EC No.DEIAA(3) 04 MIN (S) 2017 dt. 30.12.2017 

(13.06.2017) 
Geo-Co-ordinates • 15º5’ 33.80” N , 75º53’ 24.80” E 

• 15 º5’ 35.59” N , 75º53’ 27.61” E 

• 15 º5’ 46.75” N , 75º53’ 16.29” E 

• 15 º5’ 45.11” N , 75º53’ 13.44” E 
Permitted Quantity in MTPA 21825 
Total area 12 Acres (i.e 4.85 Ha) 
Depth for mining allowed. 1.5m 

 
Type of mining Semi Mechanized 
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As informed by DMG, Gadag, the mining activities is allowed only during November to May end, 

which is usually a dry season which is as per “Sustainable sand mining guidelines-2016”. 

Further, mining activities is allowed only from 6.00 AM to 6.00 PM. The details on year-wise quantity 

of sand mined since from the grant of EC is given in table below: 

Quantity of sand mined since 13th June, 2017 (year-wise)  

2017-18 
(in MTPA) 

2018-19 
(in MTPA) 

2019-20  
(in MTPA) 

2020-21 
(upto Nov, 
2020 
(in MTPA) 

Total quantity mined (in 
MT) 

602 16758.09 13564.54 8952.94 39877.57 
 

Observations: 

• From the above table, it is inferred that the sand is mined by the lessee within the permitted 

quantity.  

• The first EC was granted to the lessee on 13th June, 2017 for manual method of mining and 

later same was amended by EC dt. 30th December, 2017 for semi-mechanized method. 

• The Committee has noted from the Google earth imageries that above said mine has 

commenced their mining activity only after the grant of EC.   

• The lessee has displayed EC details at their stock yard. 

• The lessee has constructed temporary road in the river and excavation of sand by using heavy 

Hitachi which is against the EC conditions. Therefore,  penalty of Rs. 5,00,000/- has been 

imposed & recovered by DMG, Gadag  

• The penalty of Rs. 1,00,000/- has been imposed & recovered by DMG, Gadag for instream 

sand mining which is against the EC conditions. 

07. Gangapura Sand Mining- Block 2 

Name of the Block Gangapura Sand Mining- Block 2 
Name of the lessee Vanajakshmamma C Malladad  
Name of the river Tungabhadra River 
Date of EC granted EC No.DEIAA(3) 30 MIN (S) 2017 dt. 30.12.2017 (13.06.2017) 
Geo-Co-ordinates • 15º05’ 45.40” N , 75º53’ 13.20” E 

• 15 º05’ 47.07” N , 75º53’ 16.02” E 

• 15 º06’ 00.79” N , 75º53’ 07.97” E 

• 15 º05’ 59.07” N , 75º53’ 05.17” E 
Permitted Quantity in 
MTPA 

21825 

Total area 12 Acres (i.e 4.85 Ha) 
Depth for mining 
allowed. 

1.5m 
 

Type of mining Semi mechanized 
 

As informed by DMG, Gadag, the mining activities is allowed only during November to May end, 

which is usually a dry season which is as per “Sustainable sand mining guidelines-2016. 

Further, mining activities is allowed only from 6.00 AM to 6.00 PM. The details on year-wise quantity 

of sand mined since from the grant of EC is given in table below: 

Quantity of sand mined since 13th June, 2017 (year-wise)  

2017-18 
(in MTPA) 

2018-19 
(in MTPA) 

2019-20  
(in MTPA) 

2020-21 
(upto Nov, 
2020 
(in MTPA) 

Total quantity mined (in 
MT) 

1012.9 16026.18 17618.39 1937 36594.47 
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Observations: 

• From the above table, it is inferred that the sand is mined by the lessee within the permitted 

quantity.  

• The first EC was granted to the lessee on 13th June, 2017 for manual method of mining and 

later same was amended by EC dt. 30th December, 2017 for semi-mechanized method. 

• The Committee has noted from the Google earth imageries that above said mine has 

commenced their mining activity only after the grant of EC.   

• The lessee has also displayed EC details at their stock yard. 

• The lessee has constructed temporary road in the river and excavation of sand by using heavy 

Hitachi which is against the EC conditions. Therefore, penalty of Rs. 5,02,880/- has been 

imposed & recovered by DMG, Gadag for violations of EC conditions 

 

08. Kallapura Sand Mining- Block 1 

Name of the Block Kallapura Sand Mining- Block 1 
Name of the lessee Basavaraj Police patil  
Name of the river Malaprabha River 
Date of EC granted EC No.DEIAA(4) 02 MIN (S) 2017 dt. 30.12.2017 (13.06.2017) 
Geo-Co-ordinates • 15º50’ 28.61” N , 75º31’ 15.42” E 

• 15 º50’ 29.56” N , 75º31’ 15.60” E 

• 15 º50’ 24.59” N , 75º31’ 24.84” E 

• 15 º50’ 30.27” N , 75º31’ 33.48” E 

• 15 º50’ 29.21” N , 75º31’ 33.69” E 

• 15 º50’ 23.54” N , 75º31’ 24.63” E 
Permitted Quantity in 
MTPA 

12134 

Total area 5 Acres (i.e 2.023 Ha) 
Depth for mining 
allowed. 

1.5m 
 

Type of mining Semi Mechanized 
 

As informed by DMG, Gadag, the mining activities is allowed only during November to May end, 

which is usually a dry season which is as per “Sustainable sand mining guidelines-2016. 

Further, mining activities is allowed only from 6.00 AM to 6.00 PM. The details on year-wise quantity 

of sand mined since from the grant of EC is given in table below: 

Quantity of sand mined since 13th June, 2017 (year-wise)  

2017-18 
(in MTPA) 

2018-19 
(in MTPA) 

2019-20  
(in MTPA) 

2020-21 
(upto Nov, 
2020 
(in MTPA) 

Total quantity mined (in 
MT) 

0 7359.92 572.14 1502.4 9434.46 
 

Observations: 

• From the above table, it is inferred that the sand is mined by the lessee within the permitted 

quantity.  

• The first EC was granted to the lessee on 13th June, 2017 for manual method of mining and 

later same was amended by EC dt. 30th December, 2017 for semi-mechanized method. 

• The Committee has noted from the Google earth imageries that above said mine has 

commenced their mining activity only after the grant of EC.   

• The lessee has displayed EC details at their stock yard. 

• No violations of EC conditions observed .  
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09. Shingatalur Sand Mining- Block 1 

Name of the Block Shingatalur Sand Mining- Block 1 
Name of the lessee Santosh P Doddwad 
Name of the river Tungabhadra River 
Date of EC granted EC No.DEIAA (3) 18 MIN (S) 2017 dt. 30.12.2017 (13.06.2017) 
Geo-Co-ordinates • 15º 2’ 44.07” N , 75º52’ 42.91” E 

• 15 º 2’ 41.81” N , 75º52’ 47.05” E 

• 15 º 2’ 31.92” N , 75º52’ 41.64” E 

• 15 º 2’ 34.19” N , 75º52’ 37.45” E 
Permitted Quantity in 
MTPA 

5450 

Total area 12 Acres (i.e 4.85 Ha) 
Depth for mining 
allowed. 

1.5m 
 

Type of mining Semi Mechanized 
 

As informed by DMG, Gadag, the mining activities is allowed only during November to May end, 

which is usually a dry season which is as per “Sustainable sand mining guidelines-2016”. 

Further, mining activities is allowed only from 6.00 AM to 6.00 PM. The details on year-wise quantity 

of sand mined since from the grant of EC is given in table below: 

Quantity of sand mined since 13th June, 2017 (year-wise)  

2017-18 
(in MTPA) 

2018-19 
(in MTPA) 

2019-20  
(in MTPA) 

2020-21 (upto 
Nov, 2020 
(in MTPA) 

Total quantity mined (in 
MT) 

154.64 2689.1 3058.15 847.99 6749.88 
 

 

Observations: 

• From the above table, it is inferred that the sand is mined by the lessee within the permitted 

quantity.  

• The first EC was granted to the lessee on 13th June, 2017 for manual method of mining and 

later same was amended by EC dt. 30th December, 2017 for semi-mechanized method. 

• The Committee has noted from the Google earth imageries that above said mine has 

commenced their mining activity only after the grant of EC.   

• The lessee has displayed EC details at their stock yard. 

• The lessee has constructed temporary road in the river and excavation of sand by using heavy 

Hitachi which is against the EC conditions. Therefore, penalty of Rs. 5,00,000/- has been 

imposed & recovered by DMG, Gadag for violations of EC conditions 

 

10. Gulagundi Sand Mining- Block 1 

Name of the Block Gulagundi Sand Mining- Block 1 
Name of the lessee Hanumanthappa Koravar 
Name of the river Malaprabha River 
Date of EC granted EC No.DEIAA (3) 31 MIN (S) 2017 dt. 13.06.2017 
Geo-Co-ordinates • 15º 50’ 07.42” N , 75º33’ 56.93” E 

• 15 º 50’ 09.04” N , 75º33’ 56.79” E 

• 15 º 50’ 08.12” N , 75º34’ 04.20” E 

• 15 º 50’ 09.24” N , 75º34’ 11.75” E 

• 15 º 50’ 07.86” N , 75º34’ 11.52” E 

• 15 º 50’ 06.62” N , 75º34’ 04.23” E 
Permitted Quantity in 2000 
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MTPA 
Total area 5.20 Acres (i.e 2.225 Ha) 
Depth for mining 
allowed. 

1.5m 
 

Type of mining Manual 
 

As informed by DMG, Gadag, the mining activities is allowed only during November to May end, 

which is usually a dry season which is as per “Sustainable sand mining guidelines-2016. 

Further, mining activities is allowed only from 6.00 AM to 6.00 PM. The details on year-wise quantity 

of sand mined since from the grant of EC is given in table below: 

Quantity of sand mined since 13th June, 2017 (year-wise)  

2017-18 
(in MTPA) 

2018-19 
(in MTPA) 

2019-20  
(in MTPA) 

2020-21 
(upto Nov-
2020 
(in MTPA) 

Total quantity mined (in 
MT) 

0 750 0 0 750 
 

Observations: 

• From the above table, it is inferred that the sand is mined by the lessee within the permitted 

quantity.  

• The Committee has noted from the Google earth imageries that above said mine has 

commenced their mining activity only after the grant of EC.   

• The lessee has displayed EC details at their stock yard. 

• As informed, the lessee is carrying out sand mining activities in semi-mechanized method 

which is against the EC conditions of manual method.  

 

11. Shiranahalli Sand Mining- Block 1 

Name of the Block Shiranahalli Sand Mining- Block 1 
Name of the lessee K.V.Hanchinal 
Name of the river Tungabhadra River 
Date of EC granted EC No.DEIAA (3) 05 MIN (S) 2017 dt. 30.12.2017 (13.06.2017) 
Geo-Co-ordinates • 15º 5’ 19.92” N , 75º53’ 41.44” E 

• 15 º 5’ 21.47” N , 75º53’ 42.61” E 

• 15 º 5’ 13.81” N , 75º53’ 54.91” E 

• 15 º 5’ 06.88” N , 75º54’ 04.43” E 

• 15 º 5’ 05.49” N , 75º54’ 03.12” E 

• 15 º 5’ 12.39” N , 75º53’ 53.71” E 
Permitted Quantity in 
MTPA 

21825 

Total area 12 Acres (i.e 4.85 Ha) 
Depth for mining 
allowed. 

1.5m 
 

Type of mining Semi Mechanized 
  

As informed by DMG, Gadag, the mining activities is allowed only during November to May end, 

which is usually a dry season which is as per “Sustainable sand mining guidelines-2016. 

Further, mining activities is allowed only from 6.00 AM to 6.00 PM. The details on year-wise quantity 

of sand mined since from the grant of EC is given in table below: 
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Quantity of sand mined since 13th June, 2017 (year-wise)  

2017-18 
(in MTPA) 

2018-19 
(in MTPA) 

2019-20  
(in MTPA) 

2020-21 
(upto Nov-
2020 
(in MTPA) 

Total quantity mined (in 
MT) 

3616.64 21416.05 35222.52 10001.65 70256.86 
Observations: 

• From the above table, it is inferred that the lessee has mined 13397.52 excess quantity of sand 

against the permitted quantity during the FY 2019-20. For which action has not been taken by 

DMG, Gadag. (13397.52* 609= 81,59,089.68) 

• The first EC was granted to the lessee on 13th June, 2017 for manual method of mining and 

later same was amended by EC dt. 30th December, 2017 for semi-mechanized method 

• The Committee has noted from the Google earth imageries that above said mine has 

commenced their mining activity only after the grant of EC.   

• The lessee has displayed EC details at their stock yard. 

• The lessee has constructed temporary road in the river and excavation of sand by using heavy 

Hitachi which is against the EC conditions. Therefore, penalty of Rs. 5,00,000/- has been 

imposed & recovered by DMG, Gadag for violations of EC conditions. 

12. Shingataloor Sand Mining- Block 3 

Name of the Block Shingataloor Sand Mining- Block 3 
Name of the lessee Anand B Doddamani 
Name of the river Tungabhadra River 
Date of EC granted EC No.DEIAA (3) 27 MIN (S) 2017 dt. 30.12.2017 (13.06.2017) 
Geo-Co-ordinates • 15º 3’ 20.09” N , 75º53’ 52.85” E 

• 15 º 3’ 23.77” N , 75º54’ 7.12” E 

• 15 º 3’ 20.20” N , 75º54’ 7.63” E 

• 15 º 3’ 16.57” N , 75º53’ 53.28” E 
Permitted Quantity in 
MTPA 

16000 

Total area 12 Acres (i.e 4.85 Ha) 
Depth for mining 
allowed. 

1.5m 
 

Type of mining Semi Mechanized 
 

As informed by DMG, Gadag, the mining activities is allowed only during November to May end, 

which is usually a dry season which is as per “Sustainable sand mining guidelines-2016. 

Further, mining activities is allowed only from 6.00 AM to 6.00 PM. The details on year-wise quantity 

of sand mined since from the grant of EC is given in table below: 

Quantity of sand mined since 13th June, 2017 (year-wise)  

2017-18 
(in MTPA) 

2018-19 
(in MTPA) 

2019-20  
(in MTPA) 

2020-21 
(upto Nov-
2020 
(in MTPA) 

Total quantity mined (in 
MT) 

0 2299.63 11921.43 8815.55 23036.61 
 

Observations: 

• From the above table, it is inferred that the sand is mined by the lessee within the permitted 

quantity.  

• The first EC was granted to the lessee on 13th June, 2017 for manual method of mining and 

later same was amended by EC dt. 30th December, 2017 for semi-mechanized method 
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• The Committee has noted from the Google earth imageries that above said mine has 

commenced their mining activity only after the grant of EC.   

• The lessee has displayed EC details at their stock yard. 

• The lessee has constructed temporary road in the river and excavation of sand by using heavy 

Hitachi which is against the EC conditions. Therefore, penalty of Rs. 5,00,000/- has been 

imposed & recovered by DMG, Gadag for violations of EC conditions. 

 

13. Shingataloor Sand Mining- Block 4 

Name of the Block Shingataloor Sand Mining- Block 4 
Name of the lessee Eshwarappa S Hullali 
Name of the river Tungabhadra River 
Date of EC granted EC No.DEIAA (3) 23 MIN (S) 2017 dt. 30.12.2017 

(13.06.2017) 
Geo-Co-ordinates • 15º 3’ 22.79” N , 75º54’ 7.58” E 

• 15 º 3’ 20.34” N , 75º54’ 7.95” E 

• 15 º 3’ 21.89” N , 75º54’ 11.48” E 

• 15 º 3’ 29.03” N , 75º54’ 20.92” E 

• 15 º 3’ 32.56” N , 75º54’ 22.08” E 

• 15 º 3’ 35.07” N , 75º54’ 21.37” E 

• 15 º 3’ 31.39” N , 75º54’ 20.51” E 

• 15 º 3’ 24.36” N , 75º54’ 11.20” E 
Permitted Quantity in MTPA 21816 
Total area 12 Acres (i.e 4.85 Ha) 
Depth for mining allowed. 1.5m 
Type of mining Semi Mechanized 
 

As informed by DMG, Gadag, the mining activities is allowed only during November to May end, 

which is usually a dry season which is as per “Sustainable sand mining guidelines-2016”. 

Further, mining activities is allowed only from 6.00 AM to 6.00 PM. The details on year-wise quantity 

of sand mined since from the grant of EC is given in table below: 

Quantity of sand mined since 13th June, 2017 (year-wise)  

2017-18 
(in MTPA) 

2018-19 
(in MTPA) 

2019-20  
(in MTPA) 

2020-21 
(upto Nov-
2020 
(in MTPA) 

Total quantity mined (in 
MT) 

0 5934.5 9482.3 7505 22921.8 
 

Observations: 

• From the above table, it is inferred that the sand is mined by the lessee within the permitted 

quantity.  

• The first EC was granted to the lessee on 13th June, 2017 for manual method of mining and 

later same was amended by EC dt. 30th December, 2017 for semi-mechanized method 

• The Committee has noted from the Google earth imageries that above said mine has 

commenced their mining activity only after the grant of EC.   

• The lessee has displayed EC details at their stock yard. 

• No violations of EC conditions observed.  
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14. Hesarur Sand Mining- Block 2 

Name of the Block Hesarur Sand Mining- Block 2 
Name of the lessee Anand B Doddamani 
Name of the river Tungabhadra River 
Date of EC granted EC No.DEIAA (3) 24 MIN (S) 2017 dt. 30.12.2017 (13.06.2017) 
Geo-Co-ordinates • 15º 8’ 31.29” N , 75º56’ 10.24” E 

• 15 º 8’ 26.76” N , 75º56’ 9.98” E 

• 15 º 8’ 26.21” N , 75º56’ 58.39” E 

• 15 º 8’ 30.76” N , 75º56’ 58.91” E 
Permitted Quantity in 
MTPA 

21798 

Total area 12 Acres (i.e 4.85 Ha) 
Depth for mining 
allowed. 

1.5m 
 

Type of mining Semi Mechanized 
 

As informed by DMG, Gadag, the mining activities is allowed only during November to May end, 

which is usually a dry season which is as per “Sustainable sand mining guidelines-2016. 

Further, mining activities is allowed only from 6.00 AM to 6.00 PM. The details on year-wise quantity 

of sand mined since from the grant of EC is given in table below: 

Quantity of sand mined since 13th June, 2017 (year-wise)  

2017-18 
(in MTPA) 

2018-19 
(in MTPA) 

2019-20  
(in MTPA) 

2020-21 
(upto Nov-
2020 
(in MTPA) 

Total quantity mined (in 
MT) 

0 4649.95 5339.34 5754.45 15743.74 
Observations: 

• From the above table, it is inferred that the sand is mined by the lessee within the permitted 

quantity.  

• The first EC was granted to the lessee on 13th June, 2017 for manual method of mining and 

later same was amended by EC dt. 30th  December, 2017 for semi-mechanized method 

• The Committee has noted from the Google earth imageries that above said mine has 

commenced their mining activity only after the grant of EC.   

• The lessee has displayed EC details at their stock yard. 

• The lessee has constructed temporary road in the river and excavation of sand by using heavy 

Hitachi which is against the EC conditions. Therefore, penalty of Rs. 5,00,000/- has been 

imposed & recovered by DMG, Gadag for violations of EC conditions. 

 15. Shingataloor Sand Mining- Block 6 

Name of the Block Shingataloor Sand Mining- Block 6 
Name of the lessee Venkangouda S Patil 
Name of the river Tungabhadra River 
Date of EC granted EC No. DEIAA(3)26 MIN (S) 2017  dt. 13.12.2017 (13.06.2017) 
Geo-Co-ordinates • 15 º4’ 36.07” N , 75º54’ 27.62” E 

• 15 º4’ 37.00” N , 75º54’ 31.82” E 

• 15 º4’ 36.07” N , 75º54’ 33.11” E 

• 15 º4’ 24.05” N , 75º54’ 28.88” E 
Permitted Quantity in 
MTPA 

21820 

Total area 12 Acres (i.e 4.85 Ha) 
Depth for mining 
allowed. 

1.5m 
 

Type of mining Semi mechanized 
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As informed by DMG, Gadag, the mining activities is allowed only during November to May end, 

which is usually a dry season which is as per “Sustainable sand mining guidelines-2016. 

Further, mining activities is allowed only from 6.00 AM to 6.00 PM. The details on year-wise quantity 

of sand mined since from the grant of EC is given in table below: 

Quantity of sand mined since 13th June, 2017 (year-wise)  

2017-18 
(in MTPA) 

2018-19 
(in MTPA) 

2019-20  
(in MTPA) 

2020-21 
(Upto 
Nov,2020) 
(in MTPA) 

Total quantity mined (in 
MT) 

0 13491.46 21205.17 6681.48 41378.11 
 

Observations: 

• From the above table, it is inferred that the sand is mined by the lessee within the permitted 

quantity.  

• The first EC was granted to the lessee on 13th June, 2017 for manual method of mining and 

later same was amended by EC dt. 30th December, 2017 for semi-mechanized method 

• The Committee has noted from the Google earth imageries that above said mine has 

commenced their mining activity only after the grant of EC.   

• The lessee has displayed EC details at their stock yard. 

• No violations of EC conditions observed.  

 

16. Sasalawad Sand Mining- Block 1 

Name of the Block Sasalawad Sand Mining- Block 1 
Name of the lessee Sangappa Doddamani 
Name of the river Tungabhadra River 
Date of EC granted EC No. DEIAA(3) 09 MIN (S) 2017/1626 dt. 13.06.2017 
Geo-Co-ordinates • 14 º57’ 36.47” N , 75º45’ 5.33” E 

• 14 º57’ 42.68” N , 75º45’ 7.62” E 

• 14 º57’ 47.44” N , 75º45’ 12.29” E 

• 14 º57’ 45.62” N , 75º45’ 14.25” E 

• 14 º57’ 40.88” N , 75º45’ 9.57” E 

• 14 º57’ 34.77” N , 75º45’ 7.34” E 
Permitted Quantity in 
MTPA 

5817.6 

Total area 12 Acres (i.e 4.85 Ha) 
Depth for mining 
allowed. 

1.5m 
 

Type of mining Manual 
 

 As informed by DMG, Gadag, the mining activities is allowed only during November to May end, 

which is usually a dry season which is as per “Sustainable sand mining guidelines-2016”. 

Further, mining activities is allowed only from 6.00 AM to 6.00 PM. The details on year-wise quantity 

of sand mined since from the grant of EC is given in table below: 

Quantity of sand mined since 13th June, 2017 (year-wise)  

2017-18 
(in MTPA) 

2018-19 
(in MTPA) 

2019-20  
(in MTPA) 

2020-21 
(upto Nov, 
2020 
(in MTPA) 

Total quantity mined (in 
MT) 

0 0 2567.23 1169 3736.23 
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Observations: 

• From the above table, it is inferred that the sand is mined by the lessee within the permitted 

quantity.  

• The Committee has noted from the Google earth imageries that above said mine has 

commenced their mining activity only after the grant of EC.   

• The lessee has displayed EC details at their stock yard. 

• No violations of EC conditions observed.  

 

17. Basapur Sand Mining- Block 1 

Name of the Block Basapur Sand Mining- Block 1 
Name of the lessee Gurukanth Kallappa Danappanavar 
Name of the river Tungabhadra River 
Date of EC granted EC No. DEIAA(3) 29 MIN (S) 2017/ dt. 30.12.2017 (13.06.2017) 
Geo-Co-ordinates • 14 º58’ 16.83” N , 75º45’ 44.22” E 

• 14 º58’ 15.61” N , 75º45’ 44.82” E 

• 14 º58’ 13.07” N , 75º45’ 38.66” E 

• 14 º58’ 7.30” N , 75º45’ 30.58” E 

• 14 º58’ 8.45” N , 75º45’ 29.96” E 

• 14 º58’ 14.2” N , 75º45’ 38.06” E 
Permitted Quantity in 
MTPA 

6060 

Total area 5 Acres (i.e 2.023 Ha) 
Depth for mining 
allowed. 

1.5m 
 

Type of mining Semi- Mechanized 
 

As informed by DMG, Gadag, the mining activities is allowed only during November to May end, 

which is usually a dry season which is as per “Sustainable sand mining guidelines-2016”. 

Further, mining activities is allowed only from 6.00 AM to 6.00 PM. The details on year-wise quantity 

of sand mined since from the grant of EC is given in table below: 

Quantity of sand mined since 13th June, 2017 (year-wise)  

2017-18 
(in MTPA) 

2018-19 
(in MTPA) 

2019-20  
(in MTPA) 

2020-21 
(upto Nov, 
2020) 
(in MTPA) 

Total quantity mined (in 
MT) 

306.88 1603.15 1056 2956.87 5922.9 
 

Observations: 

• From the above table, it is inferred that the sand is mined by the lessee within the permitted 

quantity.  

• The first EC was granted to the lessee on 13th June, 2017 for manual method of mining and 

later same was amended by EC dt. 30th December, 2017 for semi-mechanized method 

• The Committee has noted from the Google earth imageries that above said mine has 

commenced their mining activity only after the grant of EC.   

• The lessee has displayed EC details at their stock yard. 

• No violations of EC conditions observed.  

 

 

 

 



 

14 
 

18. Mulagund Sand Mining- Block MLGD01 

Name of the Block Mulagund Sand Mining- Block MLGD01 
Name of the lessee Shivaraj Channappa Battur 
Name of the River/Nala Mulagund nala bed River 
Date of EC granted EC No. DEIAA(6) 04 MIN (S) 2017/ dt. 25.05.2018 
Geo-Co-ordinates • 15 º15’ 51.86” N , 75º27’ 15.03” E 

• 15 º15’ 52.32” N , 75º27’ 15.50” E 

• 15 º15’ 53.76” N , 75º27’ 13.42” E 

• 15 º15’ 56.03” N , 75º27’ 9.97” E 

• 15 º15’ 56.86” N , 75º27’ 8.55” E 

• 15 º15’ 59.70” N , 75º27’ 5.65” E 

• 15 º15’ 5.44” N , 75º27’ 2.54” E 

• 15 º15’ 4.88” N , 75º27’ 2.19” E 

• 15 º15’ 59.11” N , 75º27’ 5.37” E 

• 15 º15’ 56.32” N , 75º27’ 8.24” E 

• 15 º15’ 55.46” N , 75º27’ 9.57” E 

• 15 º15’ 53.25” N , 75º27’ 12.96” E 
Permitted Quantity in MTPA 2500 
Total area 2.20 Acres (i.e 1.01 Ha) 
Depth for mining allowed. 1.5m 

 
Type of mining Manual 
 

As informed by DMG, Gadag, the mining activities is allowed only during November to May end, 

which is usually a dry season which is as per “Sustainable sand mining guidelines-2016”. 

Further, mining activities is allowed only from 6.00 AM to 6.00 PM. The details on year-wise quantity 

of sand mined since from the grant of EC is given in table below: 

Quantity of sand mined since 25th  May, 2018 (year-wise)  

2018-19 
(in MTPA) 

2019-20  
(in MTPA) 

2020-21 
(upto Nov-
2020 
(in MTPA) 

Total quantity mined (in 
MT) 

1090.19 183.83 395.3 1669.32 
 

Observations: 

• From the above table, it is inferred that the sand is mined by the lessee within the permitted 

quantity.  

• The Committee has noted from the Google earth imageries that above said mine has 

commenced their mining activity only after the grant of EC.   

• The lessee has displayed EC details at their stock yard. 

• No violations of EC conditions observed.  
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19. Shingtaloor Sand Mining Block 2 

Name of the Block Shingtaloor Sand Mining Block 2 
Name of the lessee Raju D Kalli 
Name of the river Tungabhadra river 
Date of EC granted No. DEIAA (3) 07 MIN (S) 2017 dt. 30.12.2017 (13.06.2017) 
Geo-Co-ordinates • 15º02’ 44.42” N , 75º52’ 43.10” E 

• 15º02’ 42.20” N , 75º52’ 47.16” E 

• 15º02’ 52.77” N , 75º52’ 51.24” E 

• 15º02’ 54.89” N , 75º52’ 47.07” E 
Permitted Quantity in 
MTPA 

6930 

Total area 12 Acres (i.e 4.85 Ha) 
Depth for mining 
allowed. 

1.5m 
 

Type of mining Semi Mechanized 
 

As informed by DMG, Gadag, the mining activities is allowed only during November to May end, 

which is usually a dry season which is as per “Sustainable sand mining guidelines-2016”. 

Further, mining activities is allowed only from 6.00 AM to 6.00 PM. The details on year-wise quantity 

of sand mined since from the grant of EC is given in table below: 

Quantity of sand mined since 13th June, 2017 (year-wise)  

2017-18 
(in MTPA) 

2018-19 
(in MTPA) 

2019-20  
(in MTPA) 

2020-21 
(upto 
Nov,2020) 
(in MTPA) 

Total quantity mined (in 
MT) 

1113.31 6584.19 6903.48 3512.84 18113.82 
Observations: 

• From the above table, it is inferred that the sand is mined by the lessee within the permitted 

quantity.  

• The first EC was granted to the lessee on 13th June, 2017 for manual method of mining and 

later same was amended by EC dt. 30th December, 2017 for semi-mechanized method 

• The Committee has noted from the Google earth imageries that above said mine has 

commenced their mining activity only after the grant of EC.   

• The lessee has displayed EC details at their stock yard. 

• The lessee has constructed temporary road in the river and excavation of sand by using heavy 

Hitachi which is against the EC conditions. Therefore, penalty of Rs. 5,00,000/- has been 

imposed & recovered by DMG, Gadag for violations of EC conditions. 

20. Holeitagi Sand Mining- Block 2 

Name of the Block Holeitagi Sand Mining- Block 2 
Name of the lessee Ashok F Halleppanavar  
Name of the river Tungabhadra River 
Date of EC granted EC No.DEIAA(6) 08 MIN (S) 2017 dt. 24.03.2018 
Geo-Co-ordinates • 14º56’ 42.66” N , 75º44’ 14.15” E 

• 14 º56’ 37.84” N , 75º44’ 14.00” E 

• 14 º56’ 39.95” N , 75º44’ 3.39” E 

• 14 º56’ 44.75” N , 75º44’ 3.54” E 
Permitted Quantity in 
MTPA 

25000 

Total area 12 Acres (i.e 4.85 Ha) 
Depth for mining 
allowed. 

1.5m 
 

Type of mining Semi Mechanized 
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As informed by DMG, Gadag, the mining activities is allowed only during November to May end, 

which is usually a dry season which is as per “Sustainable sand mining guidelines-2016”. 

Further, mining activities is allowed only from 6.00 AM to 6.00 PM. The details on year-wise quantity 

of sand mined since from the grant of EC is given in table below: 

Quantity of sand mined since 24th March, 2018 (year-wise)  

2018-19 
(in MTPA) 

2019-20  
(in MTPA) 

2020-21 
(upto 
Nov,2020) 
(in MTPA) 

Total quantity mined (in 
MT) 

0 16817.79 3244 20061.79 
 

Observations: 

• From the above table, it is inferred that the sand is mined by the lessee within the permitted 

quantity.  

• The Committee has noted from the Google earth imageries that above said mine has 

commenced their mining activity only after the grant of EC.   

• The lessee has displayed EC details at their stock yard. 

• No violations of EC conditions observed.  

 

21. Sasalwad Sand Mining- Block 2 

Name of the Block Sasalwad Sand Mining- Block 2 
Name of the lessee Shambulinganagouda Patil  
Name of the river Doddahalla Stream bed  
Date of EC granted EC No.DEIAA(3) 02 MIN (S) 2017/1631  dt. 13.06.2017 
Geo-Co-ordinates • 14º58’ 01.07” N , 75º45’ 03.21” E 

• 14 º58’ 01.68” N , 75º45’ 05.31” E 

• 14 º58’ 20.89” N , 75º45’ 03.56” E 

• 14 º58’ 20.54” N , 75º45’ 01.41” E 
Permitted Quantity in 
MTPA 

7236 

Total area 10 Acres (i.e 4.04 Ha) 
Depth for mining 
allowed. 

1.5m 
 

Type of mining Manual 
 

As informed by DMG, Gadag, the mining activities is allowed only during November to May end, 

which is usually a dry season which is as per “Sustainable sand mining guidelines-2016. 

Further, mining activities is allowed only from 6.00 AM to 6.00 PM. The details on year-wise quantity 

of sand mined since from the grant of EC is given in table below: 

Quantity of sand mined since 13th June, 2017 (year-wise)  

2017-18 
(in MTPA) 

2018-19 
(in MTPA) 

2019-20  
(in MTPA) 

2020-21 
(upto Nov-
2020 
(in MTPA) 

Total quantity mined (in 
MT) 

0 0 166 0 166 

 

Observations: 

• From the above table, it is inferred that the sand is mined by the lessee within the permitted 

quantity.  
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• The Committee has noted from the Google earth imageries that above said mine has 

commenced their mining activity only after the grant of EC.   

• The lessee has displayed EC details at their stock yard. 

• No violations of EC conditions observed.  

 

22. Shirol Ordinary Sand Quarry  

Name of the Block Shirol Ordinery Sand Quarry 
Name of the lessee Krishna H  Patil  
Name of the river Patta land 
Date of EC granted EC No.DEIAA 7(10) (1) MIN  2018  dt. 26.07.2018 
Geo-Co-ordinates • 15º50’ 4.36” N , 75º32’ 39.39” E 

• 15 º50’ 4.42” N , 75º32’ 41.59” E 

• 15 º50’ 55.32” N , 75º32’ 40.89” E 

• 15 º50’ 55.39” N , 75º32’ 38.52” E 
Permitted Quantity in 
MTPA 

45035.55 

Total area 5 Acres (i.e 2.023 Ha) 
Depth for mining 
allowed. 

3.5m 
 

Type of mining Semi Mechanized 
*Mentioned as Working should be carried out as per MoEF & CC guidelines 

As informed by DMG, Gadag, the mining activities is allowed only during November to May end, 

which is usually a dry season which is as per “Sustainable sand mining guidelines-2016. 

Further, mining activities is allowed only from 6.00 AM to 6.00 PM. The details on year-wise quantity 

of sand mined since from the grant of EC is given in table below: 

Quantity of sand mined since 26th July, 2018 (year-wise)  

2017-18 
(in MTPA) 

2018-19 
(in MTPA) 

2019-20 
(in MTPA) 

2020-21 
(upto Nov, 

2020 
(in MTPA) 

Total quantity mined (in 
MT) 

0 15596 1368 1053 18017 
 

Observations: 

• From the above table, it is inferred that the sand is mined by the lessee is within the permitted 

quantity.  

• Further EC Validity was extended by SEIAA up to 25-07-2022 through order                    

dated:04-09-2020 

• On the day of inspection, no mining activities were observed.  

• In order to continue with sand mining activities, the lessee shall apply for renewal for EC to 

SEIAA, till then no mining activities should be allowed. 

• The DMG, Gadag has to ensure that no mining activities should be undertaken by lessee. 

• The Committee has noted from the Google earth imageries that above said mine has 

commenced their mining activity only after the grant of EC.   

• The lessee has not displayed EC details at their stock yard. 

• No violations of EC conditions observed.  
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23. Holeitagi Sand Mining Block 4 

Name of the Block Holeitagi Sand Mining Block 4 
Name of the lessee Chandrashekar SM  
Name of the river Tungabhadra River bed 
Date of EC granted EC No.DEIAA (4) 01 MIN (S) 2017  dt. 26.07.2017 
Geo-Co-ordinates • 14º57’ 3.25” N , 75º42’ 11.78” E 

• 14 º56’ 58.51” N , 75º42’ 13.22” E 

• 14 º56’ 57.34” N , 75º42’ 2.50” E 

• 14 º57’ 1.97” N , 75º42’ 1.07” E 
Permitted Quantity in MTPA 5000 
Total area 12 Acres (i.e 4.85 Ha) 
Depth for mining allowed. 1.5m 

 
Type of mining Manual 
 

As informed by DMG, Gadag, the mining activities is allowed only during November to May end, 

which is usually a dry season which is as per “Sustainable sand mining guidelines-2016”. 

Further, mining activities is allowed only from 6.00 AM to 6.00 PM. The details on year-wise quantity 

of sand mined since from the grant of EC is given in table below: 

Quantity of sand mined since 26th July, 2017 (year-wise)  

2017-18 
(in MTPA) 

2018-19 
(in MTPA) 

2019-20  
(in MTPA) 

2020-21 
(upto Nov, 
2020 
(in MTPA) 

Total quantity mined (in 
MT) 

0 0 0 290 290 
 

Observations: 

• From the above table, it is inferred that the sand is mined by the lessee within the permitted 

quantity.  

• The Committee has noted from the Google earth imageries that above said mine has 

commenced their mining activity only after the grant of EC.   

• The lessee has not displayed EC details at their stock yard. 

• No violations of EC conditions observed.  

 

24.  Govinakoppa Nala Sand Quarry Block 

Name of the Block Govinakoppa Nala Sand Quarry Block  
Name of the lessee J P Raghu  
Name of the river  Govinakoppa Nala bed 
Date of EC granted EC No.DEIAA  7(3) (1) MIN  2018  dt. 26.07.2018 
Geo-Co-ordinates • 15º0’ 21.67” N , 75º40’ 47.87” E 

• 15 º0’ 20.97” N , 75º40’ 48.55” E 

• 15 º0’ 16.67” N , 75º40’ 45.59” E 

• 15 º0’ 14.70” N , 75º40’ 43.78” E 

• 15 º0’ 11.08” N , 75º40’ 42.07” E 

• 15 º0’ 09.97” N , 75º40’ 38.17” E 

• 15 º0’ 10.50” N , 75º40’ 36.09” E 

• 15 º0’ 12.38” N , 75º40’ 35.84” E 

• 15 º0’ 11.98” N , 75º40’ 37.88” E 

• 15 º0’ 13.05” N , 75º40’ 41.75” E 

• 15 º0’ 15.37” N , 75º40’ 42.98” E 

• 15 º0’ 17.17” N , 75º40’ 45.03” E 
Permitted Quantity in MTPA For the plan period of five years the permitted quantity is given 
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below: 
2018-19 2019-20 2020-21 2021-22 2022-23 
9109 9047 9237 10148 10260 

Total area 5 Acres (i.e 2.023 Ha) 
Depth for mining allowed. 2 m 
Type of mining Semi mechanized 
 

As informed by DMG, Gadag, the mining activities is allowed only during November to May end, 

which is usually a dry season which is as per “Sustainable sand mining guidelines-2016. 

Further, mining activities is allowed only from 6.00 AM to 6.00 PM. The details on year-wise quantity 

of sand mined since from the grant of EC is given in table below: 

Quantity of sand mined since 26th July, 2018 (year-wise)  

2018-19 
(in MTPA) 

2019-20  
(in MTPA) 

2020-21 (upto Nov, 
2020) 
(in MTPA) 

Total quantity mined (in 
MT) 

6090.53 621.77 299.95 7012.25 
 

Observations: 

• From the above table, it is inferred that the sand is mined by the lessee within the permitted 

quantity.  

• The Committee has noted from the Google earth imageries that above said mine has 

commenced their mining activity only after the grant of EC.   

• The lessee has not displayed EC details at their stock yard. 

• No violations of EC conditions observed.  

 

25. Ankali Block 2 

Name of the Block Ankali Block  2 
Name of the lessee Bharath Basavaraja Meti  
Name of the river/Nala   Ankali Nala bed 
Date of EC granted EC No.DEIAA  7(4) (3) MIN  2018  dt. 26.07.2018 
Geo-Co-ordinates • 15º0’ 35.35” N , 75º39’ 19.31” E 

• 15 º0’ 36.23” N , 75º39’ 19.75” E 

• 15 º0’ 32.84” N , 75º39’ 24.21” E 

• 15 º0’ 33.73” N , 75º39’ 32.35” E 

• 15 º0’ 33.63” N , 75º39’ 36.50” E 

• 15 º0’ 32.07” N , 75º39’ 36.23” E 

• 15 º0’ 32.79” N , 75º39’ 32.31” E 

• 15 º0’ 31.94” N , 75º39’ 24.29” E 
Permitted Quantity in 
MTPA 

10016.85 

Total area 4 Acres (i.e 1.6188 Ha) 
Depth for mining 
allowed. 

3 m 
 

Type of mining Semi Mechanized 
 

As informed by DMG, Gadag, the mining activities is allowed only during November to May end, 

which is usually a dry season which is as per “Sustainable sand mining guidelines-2016. 

Further, mining activities is allowed only from 6.00 AM to 6.00 PM. The details on year-wise quantity 

of sand mined since from the grant of EC is given in table below: 
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Quantity of sand mined since 26th July, 2018 (year-wise)  

2018-19 
(in MTPA) 

2019-20  
(in MTPA) 

2020-21 
(upto Nov, 
2020) 
(in MTPA) 

Total quantity mined (in 
MT) 

406.12 45.99 237.70 689.81 
 

Observations: 

• From the above table, it is inferred that the sand is mined by the lessee within the permitted 

quantity.  

• The Committee has noted from the Google earth imageries that above said mine has 

commenced their mining activity only after the grant of EC.   

• The lessee has not displayed EC details at their stock yard. 

• No violations of EC conditions observed.  

 

26. Korlahalli Sand Mining Block 3 

Name of the Block Korlahalli Sand Mining Block  3 
Name of the lessee Hemagirish G Havinal  
Name of the river   Tungabhadra River  bed 
Date of EC granted EC No.DEIAA  7(9) (1) MIN  2018  dt. 26.07.2018 
Geo-Co-ordinates • 15º07’ 29.62” N , 75º54’ 3.18” E 

• 15 º07’ 28.47” N , 75º54’ 6.29” E 

• 15 º07’ 33.79” N , 75º54’ 6.77” E 

• 15 º07’ 34.97” N , 75º54’ 3.59” E 
Permitted Quantity in 
MTPA 

3000 

Total area 4 Acres (i.e 1.610 Ha) 
Depth for mining 
allowed. 

1 m 
 

Type of mining Semi mechanized 
  

As informed by DMG, Gadag, the mining activities is allowed only during November to May end, 

which is usually a dry season which is as per “Sustainable sand mining guidelines-2016. 

Further, mining activities is allowed only from 6.00 AM to 6.00 PM. The details on year-wise quantity 

of sand mined since from the grant of EC is given in table below: 

Quantity of sand mined since 26th July, 2018 (year-wise)  

2018-19 
(in MTPA) 

2019-20  
(in MTPA) 

2020-21 (upto Nov, 
2020 
(in MTPA) 

Total quantity mined 
(in MT) 

0 247.69 200 447.69 
 

Observations: 

• From the above table, it is inferred that the sand is mined by the lessee within the permitted 

quantity.  

• The Committee has noted from the Google earth imageries that above said mine has 

commenced their mining activity only after the grant of EC.   

• The lessee has not displayed EC details at their stock yard. 

• No violations of EC conditions observed.  
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27. Shingataloor Sand Mining Block 5 

Name of the Block Shingataloor Sand Mining Block  5 
Name of the lessee Hemagirish G Havinal  
Name of the river   Tungabhadra River  bed 
Date of EC granted EC No.DEEIA  7(9) (1) MIN  2018  dt. 26.07.2018 
Geo-Co-ordinates • 15º4’ 07.94” N , 75º54’ 27.28” E 

• 15 º4’ 08.97” N , 75º54’ 29.62” E 

• 15 º3’ 52.17” N , 75º54’ 25.58” E 

• 15 º3’ 51.39” N , 75º54’ 22.96” E 
Permitted Quantity in 
MTPA 

30000 

Total area 12 Acres (i.e 4.850 Ha) 
Depth for mining 
allowed. 

1 m 
 

Type of mining Semi mechanized 
 

As informed by DMG, Gadag, the mining activities is allowed only during November to May end, 

which is usually a dry season which is as per “Sustainable sand mining guidelines-2016”. 

Further, mining activities is allowed only from 6.00 AM to 6.00 PM. The details on year-wise quantity 

of sand mined since from the grant of EC is given in table below: 

Quantity of sand mined since 26th July, 2018 (year-wise)  

2018-19 
(in MTPA) 

2019-20  
(in MTPA) 

2020-21 
(upto Nov, 
2020) 
(in MTPA) 

Total quantity mined (in 
MT) 

0 0 0 0 
 

Observations: 

• From the above table, it is inferred that the lessee has not carried out any mining activities in 

the permitted area. 

• On the day of inspection, no stock was observed in the stock yard. Hence the mining area is 

kept in idle condition without any mining activities. 

• No mining activities being carried out since the grant of EC; it is recommended to cancel the 

EC because there could be chances of illegal sand mining activities either by lessee or by 

common public 

• The lessee has displayed EC details at their stock yard. 

• No violations of EC conditions observed.  

28. Gangapura Sand Mining Block 3 

Name of the Block Gangapura  Sand Mining Block  3 
Name of the lessee Subhash Gudimani  
Name of the river   Tungabhadra River  bed 
Date of EC granted EC No.DEIAA  7(7) (1) MIN  2018  dt. 26.07.2018 
Geo-Co-ordinates • 15º06’ 17.37” N , 75º53’ 2.25” E 

• 15 º06’ 16.81” N , 75º53’ 4.80” E 

• 15 º06’ 24.73” N , 75º53’ 6.78” E 

• 15 º06’ 25.36” N , 75º53’ 4.13” E 
Permitted Quantity in 
MTPA 

2000 

Total area 5 Acres (i.e 2.023 Ha) 
Depth for mining 
allowed. 

1 m 
 

Type of mining Semi mechanized 
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As informed by DMG, Gadag, the mining activities is allowed only during November to May end, 

which is usually a dry season which is as per “Sustainable sand mining guidelines-2016”. 

Further, mining activities is allowed only from 6.00 AM to 6.00 PM. The details on year-wise quantity 

of sand mined since from the grant of EC is given in table below: 

Quantity of sand mined since 16th July, 2018 (year-wise)  

2018-19 
(in MTPA) 

2019-20  
(in MTPA) 

2020-21 
(upto Nov-
2020 
(in MTPA) 

Total quantity mined (in 
MT) 

486.77 90.97 131.56 709.3 
 

Observations: 

• From the above table, it is inferred that the sand is mined by the lessee within the permitted 

quantity.  

• The Committee has noted from the Google earth imageries that above said mine has 

commenced their mining activity only after the grant of EC.   

• The lessee has not displayed EC details at their stock yard. 

• No violations of EC conditions observed.  

29. Hesaruru Sand Mining Block 1 

Name of the Block Hesaruru  Sand Mining Block  1 
Name of the lessee Fakeerappa D Madar  
Name of the river   Tungabhadra River  bed 
Date of EC granted EC No.DEIAA  7  MIN  2018  dt. 26.07.2018 
Geo-Co-ordinates • 15º08’ 32.53” N , 75º55’ 58.38” E 

• 15 º08’ 28.08” N , 75º55’ 58.16” E 

• 15 º08’ 27.67” N , 75º55’ 46.60” E 

• 15 º08’ 32.16” N , 75º55’ 46.89” E 
Permitted Quantity in 
MTPA 

5000 

Total area 12 Acres (i.e 4.856 Ha) 
Depth for mining 
allowed. 

1 m 
 

Type of mining Semi mechanized 
 

As informed by DMG, Gadag, the mining activities is allowed only during November to May end, 

which is usually a dry season which is as per “Sustainable sand mining guidelines-2016. 

Further, mining activities is allowed only from 6.00 AM to 6.00 PM. The details on year-wise quantity 

of sand mined since from the grant of EC is given in table below: 

Quantity of sand mined since 26th July, 2018 (year-wise)  

2018-19 
(in MTPA) 

2019-20  
(in MTPA) 

2020-21 (upto Nov, 
2020) 
(in MTPA) 

Total quantity 
mined (in MT) 

0 181.72 400 581.72 
Observations: 

• From the above table, it is inferred that the sand is mined by the lessee within the permitted 

quantity.  

• The Committee has noted from the Google earth imageries that above said mine has 

commenced their mining activity only after the grant of EC.   

• The lessee has not displayed EC details at their stock yard. 

• No violations of EC conditions observed.  
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30. Kuruvinakoppa Ordinary Sand Quarry 

Name of the Block Kuruvinakoppa Ordinary Sand Quarry 
Name of the lessee Vishwanath B Patil 
Name of the river  Kuruvinakoppa Ordinary Sand Quarry (Patta land) 
Date of EC granted 13.11.2018 
Geo-Co-ordinates • 15º49’ 46.10” N , 75º39’ 37.30” E 

• 15 º49’ 45.80” N , 75º39’ 39.40” E 

• 15 º49’ 45.20” N , 75º39’ 39.40” E 

• 15 º49’ 44.00” N , 75º39’ 42.40” E 

• 15 º49’ 36.40” N , 75º39’ 42.40” E 

• 15 º49’ 36.20” N , 75º39’ 40.70” E 

• 15 º49’ 35.03” N , 75º39’ 40.59” E 

• 15 º49’ 35.06” N , 75º39’ 39.44” E 

• 15 º49’ 37.50” N , 75º39’ 39.40” E 

• 15 º49’ 37.60” N , 75º39’ 38.70” E 

• 15 º49’ 37.70” N , 75º39’ 36.70” E 
Permitted Quantity in MTPA 90800 
Total area 10.20 Acres (i.e 4.249 Ha) 
Depth for mining allowed. 1 m 
Type of mining Semi mechanized 
 

As informed by DMG, Gadag, the mining activities is allowed only during November to May end, 
which is usually a dry season which is as per “Sustainable sand mining guidelines-2016. 
Further, mining activities is allowed only from 6.00 AM to 6.00 PM. The details on year-wise quantity 
of sand mined since from the grant of EC is given in table below: 

Quantity of sand mined since 13th November, 2018 (year-wise)  

2018-19 
(in MTPA) 

2019-20 
(in MTPA) 

2020-21 
 (upto Nov-2020 

(in MTPA) 

Total quantity mined (in 
MT) 

6981.37 47169.84 8515.02 62666.23 
Observations: 

• From the above table, it is inferred that the sand is mined by the lessee is within the permitted 
quantity.  

• The validity of EC expired on 12th November, 2020. Ministry of Environment, Forest and 
Climate Change New Delhi Notification dated 27-11-2020 mentioned that Whose validity is 
expiring in the Financial year 2020-21 shall deemed to be extended till the 31st March 2021 or 
six month from the date of expiry, so EC validity extended up to 11th may 2021) 

• On the day of inspection, no mining activities were observed.  

• In order to continue with sand mining activities, the lessee shall apply for renewal for EC to 
SEIAA, till then no mining activities should be allowed. 

• The DMG, Gadag has to ensure that no mining activities should be undertaken by lessee. 

• The Committee has noted from the Google earth imageries that above said mine has 
commenced their mining activity only after the grant of EC.   

• The lessee has not displayed EC details at their stock yard. 

• No violations of EC conditions observed.  
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31.Ankali Block 1 

Name of the Block Ankali Block 1 
Name of the lessee Veeresh Basavaraja Dadibhavi  
Name of the river   Ankali Nala bed 
Date of EC granted EC No.DEIAA  7  (4)  (2) MIN  2018  dt. 26.07.2018 
Geo-Co-ordinates • 15º0’ 47.09” N , 75º39’ 9.01” E 

• 15 º0’ 47.95” N , 75º39’ 10.09” E 

• 15 º0’ 51.80” N , 75º39’ 3.11” E 

• 15 º0’ 55.97” N , 75º38’ 54.05” E 

• 15 º1’ .2.81” N , 75º38’ 44.71” E 

• 15 º1’ 1.76” N , 75º38’ 43.95” E 

• 15 º0’ 55.01” N , 75º38’ 53.15” E 

• 15 º0’ 50.86” N , 75º39’ 2.15” E 
Permitted Quantity in MTPA 21429.45 
Total area 8.20 Acres (i.e 3.4399 Ha) 
Depth for mining allowed. 3 m 

 
Type of mining Semi mechanized 
 

As informed by DMG, Gadag, the mining activities is allowed only during November to May end, 

which is usually a dry season which is as per “Sustainable sand mining guidelines-2016. 

Further, mining activities is allowed only from 6.00 AM to 6.00 PM. The details on year-wise quantity 

of sand mined since from the grant of EC is given in table below: 

Quantity of sand mined since 26th July, 2018 (year-wise)  

2018-19 
(in MTPA) 

2019-20  
(in MTPA) 

2020-21 
(upto Nov-
2020 
(in MTPA) 

Total quantity mined (in 
MT) 

0 0 66 66 
 

Observations: 

• From the above table, it is inferred that the sand is mined by the lessee within the permitted 

quantity.  

• The Committee has noted from the Google earth imageries that above said mine has 

commenced their mining activity only after the grant of EC.   

• The lessee has not displayed EC details at their stock yard. 

• No violations of EC conditions observed.  

32. Kallagnur Sand Mining Block 1 

Name of the Block Kallagnur Sand Mining  Block 1 
Name of the lessee Sujatha N Doddamani  
Name of the river   Tungabhadra River bed 
Date of EC granted EC No.DEIAA  7  (2)  (1) MIN  2018  dt. 26.07.2018 
Geo-Co-ordinates 1. 14º59’ 27.62” N , 75º46’ 43.71” E 

2. 14 º59’ 27.22” N , 75º46’ 46.95” E 
3. 14 º59’ 11.61” N , 75º46’ 45.10” E 
4. 14 º59’ 12.10” N , 75º46’ 41.87” E 

Permitted Quantity in 
MTPA 

20000 

Total area 12 Acres (i.e 4.850 Ha) 
Depth for mining 
allowed. 

2 m 
 

Type of mining Semi mechanized 
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As informed by DMG, Gadag, the mining activities is allowed only during November to May end, 

which is usually a dry season which is as per “Sustainable sand mining guidelines-2016. 

Further, mining activities is allowed only from 6.00 AM to 6.00 PM. The details on year-wise quantity 

of sand mined since from the grant of EC is given in table below: 

Quantity of sand mined since 26th July, 2018 (year-wise)  

2018-19 
(in MTPA) 

2019-20  
(in MTPA) 

2020-21 (upto Nov, 2020 
(in MTPA) 

Total quantity mined 
(in MT) 

0 0 687.8 687.8 
 

Observations: 

• From the above table, it is inferred that the sand is mined by the lessee within the permitted 

quantity.  

• The Committee has noted from the Google earth imageries that above said mine has 

commenced their mining activity only after the grant of EC.   

• The lessee has not displayed EC details at their stock yard. 

• No violations of EC conditions observed.  

33. Madalli Sand Mining Block 1 

Name of the Block Madalli Sand Mining  Block 1 
Name of the lessee Sujatha N Doddamani  
Name of the river Madalli Nala 
Date of EC granted EC No.DEIAA  7  (8)  (1) MIN  2018  dt. 26.07.2018 
Geo-Co-ordinates • 15º15’ 51.94” N , 75º25’ 23.81” E 

• 15º15’ 51.52” N , 75º25’ 23.79” E 

• 15º15’ 51.18” N , 75º25’ 21.09” E 

• 15º15’ 48.17” N , 75º25’ 16.74” E 

• 15º15’ 46.58” N , 75º25’ 14.64” E 

• 15º15’ 45.75” N , 75º25’ 12.28” E 

• 15º15’ 45.67” N , 75º25’ 06.89” E 

• 15º15’ 45.15” N , 75º25’ 00.28” E 

• 15º15’ 47.05” N , 75º25’ 53.88” E 

• 15º15’ 48.41” N , 75º24’ 50.16” E 

• 15º15’ 51.18” N , 75º24’ 47.35” E 

• 15º15’ 51.76” N , 75º24’ 47.49” E 

• 15º15’ 49.05” N , 75º24’ 50.23” E 

• 15º15’ 47.43” N , 75º24’ 53.85” E 

• 15º15’ 45.58” N , 75º25’ 00.23” E 

• 15º15’ 46.08” N , 75º25’ 06.87” E 

• 15º15’ 46.11” N , 75º25’ 12.14” E 

• 15º15’ 46.97” N , 75º25’ 14.63” E 

• 15º15’ 48.60” N , 75º25’ 16.73” E 

• 15º15’ 51.60” N , 75º25’ 21.11” E 
 

Permitted Quantity in MTPA 2000 
Total area 3.20Acres (i.e 1.146 Ha) 
Depth for mining allowed. 2 m 

 
Type of mining Manual 
 

As informed by DMG, Gadag, the mining activities is allowed only during November to May end, 

which is usually a dry season which is as per “Sustainable sand mining guidelines-2016. 

Further, mining activities is allowed only from 6.00 AM to 6.00 PM. The details on year-wise quantity 

of sand mined since from the grant of EC is given in table below: 
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Quantity of sand mined since 26th July, 2018 (year-wise)  

2018-19 
(in MTPA) 

2019-20  
(in MTPA) 

2020-21 (upto Nov, 2020 
(in MTPA) 

Total quantity mined 
(in MT) 

0 0 93.51 93.51 
 

Observations: 

• From the above table, it is inferred that the sand is mined by the lessee within the permitted 

quantity.  

• The Committee has noted from the Google earth imageries that above said mine has 

commenced their mining activity only after the grant of EC.   

• The lessee has not displayed EC details at their stock yard. 

• No violations of EC conditions observed.  

 

34.  Nagaramadavu Nala Sand Mining Block 1 

Name of the Block Nagaramadavu Nala Sand Mining  Block 1 
Name of the lessee Ashok Kumar K S 
Name of the river Nagaramadavu Nala 
Date of EC granted 13.11.2018 
Geo-Co-ordinates • 15º01’ 02.71” N , 75º38’ 42.75” E 

• 15º01’ 03.77” N , 75º38’ 43.52” E 

• 15º01’ 07.85” N , 75º38’ 38.31” E 

• 15º01’ 11.48” N , 75º38’ 35.26” E 

• 15º01’ 16.29” N , 75º38’ 26.82” E 

• 15º01’ 15.29” N , 75º38’ 26.40” E 

• 15º01’ 10.41” N , 75º38’ 34.53” E 

• 15º01’ 06.76” N , 75º38’ 37.54” E 
Permitted Quantity in 
MTPA 

9390 

Total area 6 Acres (i.e 2.43 Ha) 
Depth for mining 
allowed. 

1 m 
 

Type of mining Semi- mechanized 
 

As informed by DMG, Gadag, the mining activities is allowed only during November to May end, 

which is usually a dry season which is as per “Sustainable sand mining guidelines-2016. 

Further, mining activities is allowed only from 6.00 AM to 6.00 PM. The details on year-wise quantity 

of sand mined since from the grant of EC is given in table below: 

Quantity of sand mined since 13th November, 2018 (year-wise)  

2018-19 
(in MTPA) 

2019-20  
(in MTPA) 

2020-21 (upto Nov, 2020 
(in MTPA) 

Total quantity mined 
(in MT) 

0 84.63 124 208.63 
 

Observations: 

• From the above table, it is inferred that the sand is mined by the lessee within the permitted 

quantity.  

• The Committee has noted from the Google earth imageries that above said mine has 

commenced their mining activity only after the grant of EC.   

• The lessee has not displayed EC details at their stock yard. 

• No violations of EC conditions observed.  
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35.  Gumgol Ordinary Sand Block No. GMGL01 

Name of the Block Gumgol Ordinary Sand Block No. GMGL01 
Name of the lessee Raghavendra Barki 
Name of the river Patta land 
Date of EC granted EC No. DEIAA 7(1) (2) MIN 2018 dt. 26.07.2018 
Geo-Co-ordinates • 15º01’ 54.78” N , 75º48’ 56.38” E 

• 15º01’ 53.54” N , 75º48’ 50.09” E 

• 15º01’ 45.38” N , 75º48’ 51.68” E 

• 15º01’ 43.64” N , 75º48’ 56.20” E 
 

Permitted Quantity in 
MTPA 

2000 

Total area 12 Acres (i.e 4.856 Ha) 
Depth for mining 
allowed. 

0.145 m 
 

Type of mining Semi- mechanized 
 

As informed by DMG, Gadag, the mining activities is allowed only during November to May end, 

which is usually a dry season which is as per “Sustainable sand mining guidelines-2016. 

Further, mining activities is allowed only from 6.00 AM to 6.00 PM. The details on year-wise quantity 

of sand mined since from the grant of EC is given in table below: 

Quantity of sand mined since 26th July, 2018 (year-wise)  

2018-19 
(in MTPA) 

2019-20  
(in MTPA) 

2020-21 (upto Nov, 2020 
(in MTPA) 

Total quantity mined 
(in MT) 

0 0 0 0 
 

Observations: 

• From the above table, it is inferred that the no sand mining activity has been carried out by 

the lessee since the grant of EC due to stock of back water in the granted area.  

• Although in the EC it is mentioned as Patta land but during the inspection, it is observed that 

the grant area is in the river bed. 

• It was informed by DMG, Gadag that the area is submerged due to back water from the 

Hammgi Dam. Presently, the area is acquired by State of Govt. of Karnataka 

• The lessee has not displayed EC details at their stock yard. 

• No violations of EC conditions observed.  

 

36.  Hullur Sand Block-HLR01 

Name of the Block Hullur Sand Block-HLR01 
Name of the lessee Raghavendra Barki 
Name of the river Hullur Nallah 
Date of EC granted EC No. DEIAA 7(1) (2) MIN 2018 dt. 26.07.2018 
Geo-Co-ordinates • 15º04’ 32.75” N , 75º34’ 50.38” E 

• 15º04’ 33.60” N , 75º34’ 52.24” E 

• 15º04’ 19.86” N , 75º34’ 59.54” E 

• 15º04’ 15.09” N , 75º35’ 01.69” E 
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• 15º04’ 14.38” N , 75º34’ 59.94” E 

• 15º04’ 19.06” N , 75º34’ 57.80” E 
Permitted Quantity in 
MTPA 

2500 

Total area 9 Acres (i.e 3.642 Ha) 
Depth for mining 
allowed. 

1m 
 

Type of mining Semi- mechanized 
 

As informed by DMG, Gadag, the mining activities is allowed only during November to May end, 

which is usually a dry season which is as per “Sustainable sand mining guidelines-2016. 

Further, mining activities is allowed only from 6.00 AM to 6.00 PM. The details on year-wise quantity 

of sand mined since from the grant of EC is given in table below: 

Quantity of sand mined since 26th July, 2018 (year-wise)  

2018-19 
(in MTPA) 

2019-20  
(in MTPA) 

2020-21 (upto Nov, 2020 
(in MTPA) 

Total quantity mined 
(in MT) 

0 230.51 456.08 686.59 
 

Observations: 

• From the above table, it is inferred that the sand is mined by the lessee within the permitted 

quantity.  

• The Committee has noted from the Google earth imageries that above said mine has 

commenced their mining activity only after the grant of EC.   

• The lessee has not displayed EC details at their stock yard. 

• No violations of EC conditions observed.  

 

 

***** 

 

 


